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Case No.
WPR.CT/44/2021
FAT/129/2021

Date of Registration

01-07-2021
01-07-2021

WPA(P)/190/2021 01-07-2021
WPA(P)/191/2021 01-07-2021

FMAT/399/2021
CPAN/431/2021
CPAN/432/2021
CPAN/433/2021
CPAN/434/2021
MAT/605/2021

MAT/606/2021

MAT/607/2021

MAT/608/2021

MAT/609/2021

C0/1228/2021

C0/1229/2021

C0/1230/2021

CRR/1392/2021
CRR/1393/2021
CRR/1394/2021
CRM/4412/2021
CRM/4413/2021
CRM/4414/2021
CRM/4415/2021
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CRM/4426/2021
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CRM/4432/2021
CRM/4433/2021
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01-07-2021

Calcutta High Court (Appellate Side)

Peonbook Report From 01-07-2021 To 01-07-2021 For (All) Maincase & (All)

Pending : 119 and Disposal : 0

Cause Title
UNION OF INDIA AND ORS. VS SHYAMA PRASAD CHATTOPADHYAY
ARAMBAGH HATCHERIES LIMITED VS CHAITALI BANERJEE
GOURANGA BISWAS AND ORS VS STATE OF WEST BENGAL AND ORS.
AJIT KUMAR MISHRA VS UNION OF INDIA AND ORS.
RELIANCE GENERAL INS CO LTD VS ASHOK HALDER AND ORS
FARIDA BEGUM AND ANOTHER VS SK AKHTAR HOSSAIN
BISWA PARICHAY SELF HELP GROUP AND ANOTHER VS ABHIJIT MITRA
SHYAMAL KANTI MANDAL VS DINESH KUMAR KHARA AND ORS
RESS UDYOG PVT LTD AND ANR VS MADHUMITA PAL
NITYANANDA CHATTERJEE@ NITAI VS STATE OF WEST BENGAL AND ORS.
ASPEN REALCON P. LTD. VS WBHIDCO AND ORS.

M/S PRIVATE SECURITY AGENCY @ DETECTIVE WORK VS UNION OF INDIA AND ORS.
THE DIRECTOR OF PENSION, PROVIDENT FUND AND GROUP INSURANCE AND ORS. VS KABITA SINHA AND ANR.

LAXMI DAS GHOSH VS STATE OF WEST BENGAL AND ORS.

SANDHYA KHATUA AND ORS VS SUBAL KHATUA AND ORS

LUNA SIL AND ORS. VS NARAYAN CHANDRA GHOSH

PAULAMI CHAKRABORTY NEE GHOSH VS ABHIJIT CHAKRABORTY

SUBIR SARKAR VS MOU CHOWDHURY

MD. SAJID ALAM VS STATE OF WEST BENGAL

AZAD ALl @KHADIMUL VS STATE OF WEST BENGAL

SUBRATA MISTRI VS STATE OF WEST BENGAL

SUSHOVAN GHOSH @ KALIRAM VS STATE OF WEST BENGAL

ANUPAM DAS VS SAHED HUSSAIN AND ANOTHER

ABDULLAH SEKH VS STATE OF WEST BENGAL

SURAJ MIDDEY @ BARUD VS STATE OF WEST BENGAL

SHAHID AHMED SIDDIQUEE VS STATE OF WEST BENGAL

FURKAN SK AND ANR VS UNION OF INDIA AND ORS.

SAGAR MANDAL AND ORS VS STATE OF WEST BENGAL

SUKANTA BALA VS STATE OF WEST BENGAL

PIR MOHAMMAD ANOYER HOSSAIN @ ANOWAR MIR VS STATE OF WEST BENGAL
SWAPAN MAJHI AND ORS. VS STATE OF WEST BENGAL

BIJAN NANDI VS STATE OF WEST BENGAL

BIPLAB HALDER VS STATE OF WEST BENGAL

HARENDRA NATH SARDAR @ BHUTTA SARDAR VS STATE OF WEST BENGAL
ENTAJUL MOLLAH @ INDU VS STATE OF WEST BENGAL

MOHIDUL MONDAL VS STATE OF WEST BENGAL

PRASHANTA SIKDAR @ POCHA VS STATE OF WEST BENGAL

SALAMAT GAZI @ CHALAMAT @ SALAM VS STATE OF WEST BENGAL
UTTAM CHATTERJEE VS UNION OF INDIA

NELON MONDAL @ LELIN @ REJABUL MONDAL VS STATE OF WEST BENGAL
TAPAS DAS VS STATE OF WEST BENGAL

DEBASISH DUTTA VS STATE OF WEST BENGAL AND ORS.

Advocate
SANDIP KUMAR BHATTACHARYYA
SIDHANT CHOWDHURY
Sankar Halder
INDRAJIT CHATTERJEE
SOUMENDRANATH GANGOPADHYAY
SURENDRA KUMAR SHARMA
SAMRAT DEY PAUL
SOMA CHAKRABORTY
SUMITAVA CHAKRABORTY
RAJNANDINI DAS
ARUNABHA SOM
TRIPTIMOY TALUKDER
SUMAN DEY
NILADRI SAHA
ARNAB MUKHERJEE
KSHETRA PRASAD MUKHOPADHYAY
SUPRIYO DAS
SANTANU MAJI
APURBA KUMAR GHOSH
IMDADUL HAQUE
ARUNAVA GANGULY
Angshuman Chakrabarty
RAMEEZ ALAM
SANTANU DEB ROY
RANJIT SINGH
GULSANWARA PERVIN
JISAN IQUBAL HOSSAIN
Kalidas Saha
Angshuman Chakrabarty
SOUMIK GANGULI
SOUMIK GANGULI
Angshuman Chakrabarty
Angshuman Chakrabarty
SATADRU LAHIRI
Angshuman Chakrabarty
KAMALESH CHANDRA SAHA
ANGSHUMANCHAKRABORTY
Angshuman Chakrabarty
Angshuman Chakrabarty
ANGSHUMAN CHAKRABORTY
KAMALESH CHANDRA SAHA
CHAITALI MUKHOPADHYAY
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Case No.
CRM/4434/2021
CRM/4435/2021
CRM/4436/2021
CRM/4437/2021
CRM/4438/2021
CRM/4439/2021
CRM/4440/2021
CRM/4441/2021
CRM/4442/2021
CRM/4443/2021
CRM/4444/2021
CRM/4445/2021
CRM/4446/2021
CRM/4447/2021
CRM/4448/2021
CRM/4449/2021
CRM/4450/2021
CRM/4451/2021
CRM/4452/2021
CRM/4453/2021
CRM/4454/2021
CRM/4455/2021
CRM/4456/2021
CRM/4457/2021
CRM/4458/2021
CRM/4459/2021
CRM/4460/2021
CRM/4461/2021
CRM/4462/2021
CRM/4463/2021
CRM/4464/2021
CRM/4465/2021
CRM/4466/2021
WPA/10961/2021
WPA/10962/2021
WPA/10963/2021
WPA/10964/2021
WPA/10965/2021
WPA/10966/2021
WPA/10967/2021
WPA/10968/2021
WPA/10969/2021
WPA/10970/2021
WPA/10971/2021
WPA/10972/2021
WPA/10973/2021
WPA/10974/2021
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Cause Title
ARPAN SHIKARI VS STATE OF WEST BENGAL
MANSUR HABIB VS STATE OF WEST BENGAL
AJIJUL MALITHA VS STATE OF WEST BENGAL

TOPI KHALIFA ALIAS MD TAFIJUDDIN SK AND ORS VS STATE OF WEST BENGAL

DEBASISH MUKHERJEE VS STATE OF WEST BENGAL

RAJU DAS @ JWALA VS STATE OF WEST BENGAL

SUJAY DAS VS STATE OF WEST BENGAL

AINUR SK. @ RAJA VS STATE OF WEST BENGAL

MILAN PRASAD VS STATE OF WEST BENGAL

SK. ATLAB @ DULAL VS STATE OF WEST BENGAL

GOPAL BAG VS STATE OF WEST BENGAL

HAMID AND ANR. VS STATE OF WEST BENGAL

ZAHID PARVEZ@ZAHID PARWEZ VS STATE OF WEST BENGAL
MALAY @ KALU BASU @ MALAY BOSE VS STATE OF WEST BENGAL
JAHANGIR MALLICK VS STATE OF WEST BENGAL

BIDYUT KARAK VS STATE OF WEST BENGAL

JAHIRUL ISLAM @ JOHORUL SK. VS STATE OF WEST BENGAL
SUMIT KUMAR PAL AND ANR. VS STATE OF WEST BENGAL
DEBI RANI PATRA VS STATE OF WEST BENGAL

MONIRUL SK. @ LALTU @ MANIRUL ISLAM VS STATE OF WEST BENGAL
AATA KHOTEY @ SAILEN KHOTEY VS STATE OF WEST BENGAL
MONIRUL SEKH @ PAPPU VS STATE OF WEST BENGAL

KALAM SK VS STATE OF WEST BENGAL

RAFIKUL VS STATE OF WEST BENGAL

SAFIKUL ISLAM VS STATE OF WEST BENGAL

MD NURUL VS STATE OF WEST BENGAL

SOIDUR @ SAIDUR AND ANR. VS STATE OF WEST BENGAL
SUMIT BAIRAGI VS STATE OF WEST BENGAL

NIDAUL SEKH @ NEDSUR SK. VS STATE OF WEST BENGAL
DEVENDRA MISHRA VS STATE OF WEST BENGAL AND ORS.
HASANUR GOLDER@ GANDAR VS STATE OF WEST BENGAL
AKHIL SARKAR AND OTHER VS STATE OF WEST BENGAL
BASARUL MALLICK VS STATE OF WEST BENGAL

PUBALI CO-OPERATIVE HOUSING SOCIETY LTD AND ANR VS THE ASANSOL DURGATPUR DEVELOPMENT AUTHIRTY AND ORS

BINITA DUTTA AND OTHERS VS STATE OF WEST BENGAL AND ORS.

SBI VS STATE OF WEST BENGAL AND ORS.

RANGALAL CHAKRABORTY VS STATE OF WEST BENGAL AND ORS.
ATASI DAS VS STATE OF WEST BENGAL AND ORS.

CHHABI DHAR VS STATE OF WEST BENGAL AND ORS.

MD HASAN MOLLA AND OTHERS VS STATE OF WEST BENGAL AND ORS.
SABINA YASMIN VS STATE OF WEST BENGAL AND ORS.

MITA PAUL AND ORS VS STATE OF WEST BENGAL AND ORS.

BHIM CHANDRA GHOSH AND ANR VS STATE OF WEST BENGAL AND ORS.

KHOKAN SARDAR VS STATE OF WEST BENGAL AND ORS.
MAHIDUR SEKH VS STATE OF WEST BENGAL AND ORS.

TAPAN KARAK VS STATE OF WEST BENGAL AND ORS.

PRANAB KUMAR GHOSH VS STATE OF WEST BENGAL AND ORS.

Advocate
MS RIMPY MUKHERJEE
RANJIT KUMAR ROY
ANGSHUMANCHAKRABORTY
MRITYUNJOY CHATTERJEE
Angshuman Chakrabarty
Angshuman Chakrabarty
KUSAL KUMAR MUKHERJEE
SOUMYA BASU ROY CHOWDHURI
Angshuman Chakrabarty
Angshuman Chakrabarty
SANDIP CHAKRABORTY
SOUMYA BASU ROY CHOWDHURY
TANMOY CHOWDHURY
PRABIR MAJUMDER
MD. KHAIRUL
SIDDHARTHA SARKAR
DEBAPRIYA SAMANTA
PALASH BAPARI
KAUSTUV SHOME
Anisur Rahaman
MRITYUNJOY CHATTERJEE
PRADIP KUMAR KUNDU
MD. GOLAM NURE IMROHI
ARUP KUMAR BHOWMICK
Anisur Rahaman
SAGAR SAHA
IMDADUL HOQUE
KAKALI CHATTERJEE
Anisur Rahaman
AMRIN KHTOON
ANGSHUMAN CHAKRABORTY
ABHIJIT SARKAR
KUSAL KUMAR MUKHERJEE
KAUSTUV DAS
SANDIP KUMAR MONDAL
PIJUSH KANTI RAY
GOURAB GHOSH
SANDIP KUMAR MONDAL
MD. IDRISH
SANDIP KUMAR MONDAL
SOMA MAL
SASANKA KUMAR MANDAL
TAPAS SINGHA ROY
PRIYABRATA SAHA
DIPAYAN KUNDU
SOUJANYA BANDYOPADHYAY
SK IMTIAJ UDDIN
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Case No.
WPA/10975/2021
WPA/10976/2021
WPA/10977/2021
WPA/10978/2021
WPA/10979/2021
WPA/10980/2021
WPA/10981/2021
WPA/10982/2021
WPA/10983/2021
WPA/10984/2021
WPA/10985/2021
WPA/10986/2021
WPA/10987/2021
WPA/10988/2021
WPA/10989/2021
WPA/10990/2021
WPA/10991/2021
WPA/10992/2021
WPA/10993/2021
WPA/10994/2021
WPA/10995/2021
WPA/10996/2021
WPA/10997/2021
WPA/10998/2021
WPA/10999/2021
WPA/11000/2021
WPA/11001/2021
WPA/11002/2021
WPA/11003/2021
WPA/11004/2021

Printed On 01-07-2021

Date of Registration

01-07-2021
01-07-2021
01-07-2021
01-07-2021
01-07-2021
01-07-2021
01-07-2021
01-07-2021
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Cause Title
MAHUYA DAS VS STATE OF WEST BENGAL AND ORS.
SNHANSHU SEKHAR PANDA VS STATE OF WEST BENGAL AND ORS.

BULAN DAS VS THE BRANCH MANAGER, IDBI BANK, BURDWAN BRANCH AND ORS

KANCHAN JAIN VS STATE OF WEST BENGAL AND ORS.

HIMANGSHU SEAL AND ORS VS STATE OF WEST BENGAL AND ORS.
ANITA PANDEY AND ANR VS STATE OF WEST BENGAL AND ORS.
BITHIKA JANA AND ORS VS STATE OF WEST BENGAL AND ORS.

PINAKI PAL AND ORS VS STATE OF WEST BENGAL AND ORS.

MOUMITA DAS AND ORS VS STATE OF WEST BENGAL AND ORS.

M/S. CITY DEVCON PVT LTD AND ORS VS STATE OF WEST BENGAL AND ORS.
SUKUMAR BARIK AND ORS. VS STATE OF WEST BENGAL AND ORS..
SOUMITA SARKAR AND ORS VS STATE OF WEST BENGAL AND ORS.

SK. GOLAM KIBRIA VS THE BUDGE BUDGE MUNICIPALITY AND ORS.
TARASANKAR DAS KANONGO VS THE HIGH COURT,CALCUTTA AND ORS

M/S. COMTECH SOLUTION AND ANR. VS UNIVERSITY OF GOUR BANGA AND ORS.

GOPAL SAHA AND OTHERS VS STATE OF WEST BENGAL AND ORS.
ASOKE BASU @ ASHOKE BASU AND ANR. VS STATE OF WEST BENGAL AND ORS.
BIKASH KUMAR PANDEY VS STATE OF WEST BENGAL AND ORS.
KANCHAN KUMAR CHANDA VS STATE OF WEST BENGAL AND ORS.
SHALAKYA KUMAR BAJORIA VS RESERVE BANK OF INDIA AND ORS.
JAYANTA MONDAL VS STATE OF WEST BENGAL AND ORS.

ABDUL ALIM KHAN VS STATE OF WEST BENGAL AND ORS.
MANINDRA NATH PRADHAN VS STATE OF WEST BENGAL AND ORS.
SANTU DEY AND OTHERS VS STATE OF WEST BENGAL AND ORS.
HASANUJJAMAN AND OTHERS VS STATE OF WEST BENGAL AND ORS.
MAHARGHYA MUKHERJEE VS STATE OF WEST BENGAL AND ORS.
SHRABANI ROY AND OTHERS VS STATE OF WEST BENGAL AND ORS.
MADHUPIA BAR VS UNIVERSITY OF BURDWAN AND ORS

SAMIM SHAIKH AND ORS VS STATE OF WEST BENGAL AND ORS.
SAHABUDDIN SHEKH AND ANOTHER VS STATE OF WEST BENGAL

Advocate
SK. ABU MUSA
RIMA DAS
SAHEB BANERJEE
MRINAL DAS
SANDIP KUMAR MONDAL
SANDIP KUMAR MONDAL
BHASKASR HUTAIT
SANDIP KUMAR MONDAL
SANDIP KUMAR MONDAL
BIJOY BAG
PRADIP PAUL
DEBRUPA MUKHERJEE
NITAI SAHA
SAMRAT DEY PAUL
SUVRANIL SAHA
HIMANGSHU GHOSH
ARINDAM SEN
ARINDAM SEN
MALAY DHAR
AMRITA PANJA MOULICK
Sobhan Majumder
NIRMALYA KUMAR DAS
SOURAV SARDAR
SOMESH GHOSH
KAUSHIK CHOWDHURY
SUPRIYO CHATTOPADHYAY
KAUSHIK CHOWDHURY
DEBLINA CHATTARAJ
SHAHANA NAZNIN
SKIMTIAZ UDDIN



